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Settlnl ap or a new Metallarlleal O .. IID 

la.lItute wltb So,lel A •• lltaDce 

10220. SHRI ARJUN SINGH 
BHADORIA : Will the Minister of STEEL 
AND HEAVY ENGINEERING be pleased 
to state: 

(a) whether Government have any pro-
posal under consideration to set up a new 
Metallurgical Design Institute with Ihe 
assistance of the Soviet Union; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF STEBL AND HEAVY 
ENGINEERING (SHRI K. C. PANT). (a) 
No, Sir. 

(b) Does not arise. 

Productloll In Bulter I,eather (Shoe) 
Factory, Muzltfarpur (BIhar) 

10221 SHRI SHIVA CHANDRA JHA : 
Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
Itate : 

(a) whether it is a fact that the produc-
tion in the Butler Leather (Shoe) Fact"ry of 
Muzaffarpur in Bihar has been on the "ecline 
during the last three years ; 

(b) if so, ihe specifiC reasons therefor 
and the financial a.,istance and loan ~i en to 
it within t!;at period by Governm 'nt for 
developing the indu.try ; and 

(e) if not, the ,nnual production of the 
Butler' Leather Factory during the last three 
years and the profits made by (he Factory 
within that perird ./ 

TIlE MINISTER OF INDUSTRIAL 
DEVELOP).1ENT. INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AH).1ED) : (a) Government are not aware 
of the existence of any factory undor the 
name and style of 'Butler Leather IShoe) 
Factory' in Muzafl'arpur in Bihar. 

(b) and (c). Do not arise. 

Rarter System In Internal Trade 

10222. SHRI SHIVA CHANDRA JHA : 
Will Ihe Minister of INDUSTRIAL 

DEVILOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
state: 

<a) whetber it is a raet that lorncl 

W,'''a birr." 116 

Internal trade ludo India i. stili carried 011 
by tbe barter system; and 

(b) If 10, which trades and In which 
areas and what commodities aro the means 

of exchange In those trades ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED): (a) and (b). Government have 
not compiled any statistics relating to the 
volume of Inlernal trade carried on by 
barter system in the country. The task of 
compiling data or full statistics of such 
internal trade is stupendous and will involve 
much expenditure of public funds which may 

not be commensurate wltb tbe results likely 
to be achieved. 

Proposal. for Setting np Separ. te 
ColonIe. for Beggan Outside DeIhl 

and Otber CIties 

10223. SURI SHIVA CHANDRA JHA : 
Will the Minister of LAW AND SOCIAL 
WELFARE be pleased to state: 

(a) whether it i, a fact that Government 
arc planning to take all the beggars out of 
Delhi and other cities of India and settle 
them in separate colonies away from these 
cities; 

(b) if 00, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
lOR (SHRIMATI) PHULRENU GUHAl : 
(a) to (c). Beggary" primarily a responsi-
bility of tbe State Governments who have 
legislations of their own for dealing with the 
problem. The DeIhl Administration does 
not have any such plall. The Government 
are not aware of such plan in re~ ect of 
other cities also. 

Implemcalatlon of Decl.loD! of Samastlpur 
(Zone) Usera' COlBmlttee Meetl .... 

10224. SHRI SHIVA CHANDRA JHA : 
Will the Minister of RAILWAYS be ple.oed 
to Itale : 

(a) whether any ~tion is taken on the 
proposals of the Memben of Parliament or 
otber. made In tbe Railway Users' Co'Il-

it~ IIIGIItiDfI ; 




